BEFORE THE NATIONA GREEN TRIBUNAL PRINCIPAL BENCH, NEW

DELHI
IN

EXECUTION APPLICATION NO. 44/2023
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MMA Rd, New Friends Colony,
New Delhi-110025.

The Suryaa Hotel (CHL Ltd)
i

Subject: Permission and NOC for two nos. of existing bore well in the Surya Hotel (CHL
Ltd.}, New Friends Colony.

In reference to your application dated 28.04.2025 vide request letter no.
CHL/Admin/2025/3784 which was placed before District Level Advisory Committee on
ground water development and management (South-East District] on meeting dated
02.09.2025 at 10:30 AM. In view of this area does not come under the over exploited
ground water zone and water level is too high (less than 5 meter below ground level)
therefore committee decided to issue permission and NOC for 02 nos. existing bore wells
already running in Surya Hotel subject to deposition of applicable Environment
Compensation cost as worked out and intimate by DPCC. The permission is subject to all
applicable conditions as mentioned in MOM issued vide letter No. DJB/ SE(C)-11/2025-
267440 dated 25.09.2025.

o

{AM. Sfiéz*zzza]
Executive Engineer(C}-33
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DELHI JAL BOARD: GOVY, OF N.C.T, OF DELHI
OFFICE OF THE SUPERINTENDING ENGINEER{C-11
GINFER BHAWAN, ANDREWS GANI,
MNEW DELHI-1L00G24
Email id: secil. dib@amail.com
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No.DIB/SE(C)-11/2025-26/ HH (O ated:2.5.09.202°

MINUTES OF MEETING

Foeting of the Disticr Level Advisory Commirée on Ground W

Development ;md Management [South East District] was {.*“svﬁn@d undear the
Chatrmanshi ;::s District Magiswate {South-East), Delhi in Conferance Hall of
Office of Distri M&f;f trate {South-East) on 02.09.2025 at i.;% AM, The following
Officers were present In the meeting:-

1.0 8h ,&r%u;s Kumar Bwam SDM (KD

2.0 5h. Bhupesh Chandra Parel, SE{C)y-12, RJB
3.0 Mg, Prachi Gupts, SC-D, CGWE
4. 5ih, Alok Kumar Jain, EE, DIB
5. Sh. Rohan, EE, DIB V
6. 8h. Surendra Malik, O/o BODO(SE)
7. Sh. Madan, EE, DIB
8. Sh. Dinesh Yadav, AE, DiB
9. Sh. sl Kishan, EE, DIB
[0). Sh. Rahis Singh, AE, DIB
t1. Sh, Gaurav Rathi, JEE DUSIB
12, Sh, Ashish, JEE, DPCC
At the  outset, - Distrigt  Magistrate (Bouth-East) welcomed all  the
participants. After the deiiberation by the Committee and factoring in the pian of

Dethi lal Board regarding supply of piped drinking water as well as the
sustifications provided by the concerned Delhl Ja! Board Officlals present, the
following decisions have been taken regarding granting approval of bore wells: -

An Application for permission and NOC of 02 No of Exisling Borswell in the

.
A H
Surva Hote! , New Frignds Colony, forwarded by Delhl Jal Beard, Ofo EE(D)-102

Engg. Bhawan, Andrew Gani, Near Mooichand Crossing vide Letter No. DIB/EE{D)-
103/2025-26/363 dt 14/08/2025(02 Existing Bore well). In this borewell
permission, DIB recommendad that the ares {s not over exploited and water level |

¥

too high. The case is sub-Judice In NGT. It was further stated by DIB that Surya

NN
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Hotel needs 240 KL of water per day. Out of which 10-15 ¥L is fulfilled by DIB, 130
is fulfilied by Surya Hotel recycler plant and remaining is to be fulfilled by 02
tore well whose permission is sought,

Central Ground Water Board (CGWB) stated that the parmission of bore well
was handed over to DIB since 2010 and Surya Hotel has also approuched CGWE as
they have seepage problem due o high water level. Moreover, Central Ground
Water Board (CGWB) has submitted letter for the same in the meeting {copy
enclosed). While, DPCC recommended for the same and stated that as per the facts
of the case, Environmental Compensation/cost may be imposed for the period for
which ground water was extracted and used by Surya Hotel, DIB will provide data

in this regard to DPCC, so that environment Compensation/cost can be worked out.

2. An Application for permission of re-boring of 01 tube well in Jan. Suvidha
Complex at Northern Jhuggies, S.P.Cresher, M.B.Road, Sangam Vihar , forwarded
by DIB, Ojo EE-112, GK-1, New Dethi enclosing application of DUSIB, Ofo
Executive Engy, C-6{AC-49). Delhi Jal Board (DJB), Delhi %Hutim Control
Committee (DPCC) and Central Ground Water Board {COWB) has recommended the
re-boring of tube wel at Northern Jhuggles.

The above proposal of point {1 & 2) is approved by the Committee subject io
vbservance of following condition without fail:-

a) For request received from Government agencies approval is for 01 year and for
others approval is for 06 months period. After that renewal proposal is to be
considered by DAC post ground water level analysis,

0y The bore wells must be constructed within the specified area/site a5 mentioned In
the request letter,

¢} The bore well water shall be used only for the purpose it has been approved.

d) The detailed specification on drilling of tube well such as depth, pipe details of tube
wells yield, etc. must be submitted to the DIB by the applicant for record.

&) The applicant must install plezometer at its own cast {water level monitoring well)
fitted with automatic waler level recorder {o measure drawn of ground water from
the bore wells and monthly record of the same will be maintained by the applicant
and must submit to DIB/CGWR for scrutiny as and when demanded,

£y The applicant shall inform the area Sub-Divisional Magistrate about the date, time
and name of drilling agency involved before the start of construction of bore well.

g) This office may inspect the bore well and rain water harvesting system to analyze
their proper use,

h} The applicant should use re-cycled waste water for the purpose other than drinking.

Ennl "~
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Applicant must arranged necessary permission from the land owning agency 8
other clearance as per requirement of coda

fal formalities from concerned competent
4\*%0? '%‘\;!

i mene:zt may abstract KLD of
and no additional ground g ;est
purpase withoUt prior anproval o

:ct

i water through proposed tube wells only
agl action structures shail be constructed for the
the advisory commitiee.

ST R—E

k) DPCC also recommended subject to mst Hation of meter to totalized and check on
yearly basis by Govt. agency and on half yearly basis by Private Agenty and record

ff the same will be maintaimau by the applicant and must submit to
DIB/CEWRB/DALS for scrutiny as and when demanded.

Applicant shall submit the latitude and jongitude of the tube wells after construction
of the tube well,

m) All the tube wells to be fitted with digital watér meter recorder by the groponen
its own cast ar z:é maonitaring of - ground water abstraction to be undertak
accordingly on regular-basls, Le. daily/ mant%& v.. The proponent will maintain
raecord of sald monitoring for inspection. The ground water quality to be monitor
twdce in 8 year durlng pre-monsoon and post monsoon-periads; and record of the
same will be maintained by the applicant and must submit to DIBJC C"ﬁ:i f
serutiny as and when demanded,

n} The tube wells will be operated by D

B

JB/applicant ang wilt not be outsourced.

o} In case of avaliabliily of the adeguate guantity of drinking waler supply inth a
the bore well permission will stang terminated automatically,

p} The payment of Environmental compensation cost as decided by Dethi Pollution
Control Cormmittes (DPCC) ko be pald as per point no 1(Surya Hotel),

g} The approval is subject to extant Hon'ble NGT / Court

it dircctions/ orders/
3@;{,;%; ients as 39@%:*35}3% in the instant matter,

Following proposals/cases were either rejected or deferred:-

i An apphication was received vide letter no. FSO{Miso)ER/SI-IDDA2024-234 32

ﬂx¥u

120672025, requesting for permission for Inswal lation of One Tube well at Min Sporr Complex,

Sukhdev Vihar received from the Ofo Executive Engg, Sports Division-2/DDA, Seed Bed Park,

Shakarpur. New Defhi. Details are required from Delhi Development Authority (DDA) and Dethi
Jal RousrdiDIR) regarding amount of water required, STP avmiab&%it5: ground water level. The
AT has deferred the proposal 1o be aken in nexty meeting, Accordingly. the proposal has been

roferreit.

i an anplication was recelved from Sh. Yamuna Sharma vide dalry no 2499 dt

26£06/2025 regarding request for Tube well connection in L-3% Block, Gall No 4,

;\ Ny
. I\i o
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sangam Vibar, Delhi Jal Board {DIB) seek more tme to check the water supply,

water level and ground assessment. Accordingly, the proposal has heen Deferred

Anapplication was received vide letter No ADH/CNZ/2025-26/891 dt 01/07/2025
from Ofo Dy. Director Horticulture, Municipal Corporation Delhi, Central Zone Lajpat
Nagar regarding re-boring of 01 tube well and new boring permission for 06 tube
wells in parks of ward No 175, Ka%kéji; In this regard, Delhi Jal Board has requested
MCD to submit the Rain Water Harvesting(RWH) certificaté for all the 07 locations.
Moreover, DIB also stated that all the Agriculture and Horticulture re-boring and new
boring request may be sent through Block Development Officer. Central Ground
Water Board (CGWB) recommendead that treated water he used for parks and if 5TP
water is not available only then Bore well permission may be granted, As the Rain
Water Harvesting{RWH) certificate is not submitted by MCD, the proposal has been

Deferred.

An application was received from the Delhi Jal Board rega}‘iimg voluntarily disciosed
bore wells, vide letter No. DIB/SE(C)-10/2024/659 dated 26/12/2024.The Delhi Jal
Board has requested additional time {5 examine sach bore well on 2 f;aswbywcase
basis, based on its individual merits and full detalls are still awaited. Accordingly, the

nroposal has been deferred,

An application was received from the Delhi Urban Shelter Improvement Board
(DUSIB) vide letter no, EEC-06/DUSTIB/2024-25/0-858 dated 13/02/2025. The same
was forwarded by Sh. Ram Singh Netaji, Hon'ble MLA, Badarpur, vide letter no.
RSN/BPR/2025/008 dated 20/03/2025, regarding the re-boring of a tube well in
Subhash Camp, NTPC, Badarpur. The Delhi Jal Board has requested additional time
to further examine the re-boring request. Accordingly, the proposal has been

deferred,

z\'\?ﬁ-
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deferrad,

viio AR Application for re-baoring for the purpose of Rain water Harvesting structure at

Ty

gndation

o TR R LU T R W £3TI TS DU SO N N oy = [§ S b u =3
Froperty No 5-317-318, Okbia Industrial Area. The Delld ol Bosrd riy

is still pending. The proposal for rainwater harvesting in Hamdard Laboratories is

ES R Y
WH) Cell. In

currently under review by the Delhi Jal Board’s Ralnwater Harvesting (R

the light of the above, the proposal has been deferred.

Further, committee observed that in the cases where bore well applicants are
government agencies e.g. DDA/MCD/DIB/DUSIE ete, the representatives of those
departments/ agencies to be present in meeting to furnish any clarification

mmediately,
,

ey

The meeting ended with the vote of thanks to the Chairman and all the participants,
f‘\iﬂﬁ \C*j
A w N-N P
{N.K Khare)
Superintending Engineer{g)-11
Copy 1o
1} The Dy. Commissioner, MCD Central Zone, Lajpat Nagar, New Delhi,
23 The Dy, Commissioner, SUMC, South Zane, Green Park, New Deihd,
3) The Director (Panchayat)/Member Govt. of NCT of Delhi, BDO (HQ), |, Kripa

Naravan, Delhi,
Yy [y P . ;- . %
4] Dy. Director, Horticulture Central Zone Lalpat Nagar, Naw Delhi.
= Sl 3 : P .
5 The S.E {(Cr11, Odo Superintending Engineer office, Engineears Bhawan

Andrews Gan] ND - 110049

3] ?‘f’ss 5&;5 {§}~f%2; Qo NSuggerizat@nﬁiﬂg Engineer office, Engineers JalSadan,
m%%}ﬁ% Nagar ND -110024 The Member, Delhi Pollution Control Committee, 4-
> Floor, IS8T Building, Kashmere Gate, Delhi-110006. ’
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The Superintendent Engineer, Public Works Department, GNCTD M-42. Okhia
Flyover, SukhdevVihar, New Delhi.

} The Member, Central Ground Water Board, 18/1 1, lamnagar House, Man
singh Road, New Delhl.

2) The BDO, South/South-East, M.B. Road, saket, New Dethi-1 10068,

103Ms. Jyoti Sharma, President-FORCE (NGOYMember, C-8/8035, Vasantiuni,
New Dethii 10070,

11)The SDM (Defence Colony / SaritaVihar / Kalkaji), District South-East, B
12YThe Tehsildar (Defence Colony / Saritavihar 7 Kalkall), Qégtrscz Sﬂ}{iﬁ%‘i -East
13)Ex. Engineer C-6 , DUSIB Ring Road Maharani BaghKilokri, New Dethi,
Copy for information o~
i, PA to DM (South-East) for kind information of DM{South-East). .
2. PA to ADM{South-East) for kind information of ADM{South-East).

V\hote

S

{N.K Khare)
Superintending Engineer{c)-11

R
b BRI g
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subject- Minute of the Meeting of the DAC Barewelt held on 02/09/2025 a1 10,70 A
The DAC i%m*m oll meeting held under the clialy
02/09/2025 a1 10.30AM | The agenda polnts whic

el{South tast) o
33
e

m*"‘”ﬁ?“iﬁ of the Warthy District Magistr:

\=
were discussed in the meeting is as follaws:
S.Ne Details e , oflRequesting For
applicant/ application
1 Dethi Jat Board, O/ EE(D)-103, Engg : y .
Sy Qi 3 iezin £ o £ e irye
Bhawan, Andrew gang Seeking permission for NOC of 02 Mo of Existing
Boreweli in the Surya Hotel, NFC
3 ‘:1 foy i Lo N § . o &
‘ >/0 BE, Sports Division-2, DDA, SEEDipermission for installation of 01 Tuhewell at Mini
Bed Park . ;;i‘!ﬁkmﬁiﬂ, &.}{‘ih‘ s : .
Sports Complex, Sukhdev Vihar
3 Yamung Sharma, 4, gall ne 4, HLNg Heagest for Tubewell connection in b1 st §%§g}’“§f; gah
23@{};15?; Sagﬁ‘; a vg..!m, z {% ST EERETALL LI * LAATE
: na 4, Sangam Vihar
4 Municipat Corporation Dell, 070 DY.Request for Re-horing of 01 Tubewell and new
Director  Horticulture, Central ZONGL o e < i w
vide letter dt 01/07/2025 hﬁmﬁg gé:fz.m@uss for 08 lubewell parks in ward no
175, Kalkall
5 LIB, O/ 5.BLC-30, Snog. Bhawanda ist of borewells which bave been Voluntarily
2 5 fior, Near Moochang crossing, Mew disclosed by the applicants
LABUY
" DUSIE, Ofo BExeculive Engg.-C-6 Regarding re-boring of twbe well in Subhas Camp
. NTPC Badarpur{AC-53}due to availability of only ane
working borewell for 3 large cluster.
2 The Hon'ble MLA Sh. Ram SinghjReg. re-boring of tubewell in Subhash Camp, NTPC
‘ Netaji, Badarpur, {AC:53) Badarpur{AC-53}(Same as Point 8 but forwarding is
from Sh, Ram Singh , MLAL
8 afe %xﬁw%‘ ve Enga.-C-6iAC-regarding permission of re-boring of tube well in Jan
- <3 ¥ . o o
DB O/ EE1124c vidha Complex at Northern fhuggles. 5P Crasher
5@%,%.‘5«2&3& Sangam Vihar,
Pure Water, 10 Top FloorJangpuraipermission for Renewal of Boring Permission,
2 Road, Bhogal, New Delhi-110014,




Hamdard tLaboralories, OkhlalBermis
Industrial arca Marvest
Okhia

Technir
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structure from central Groungd websry board,

7

ston to bore two o owells for rain Lt
ting Structure at property Mo B-310 v%’w
mdustrial Area, Phase-1, MLD, enclosed

af design approved of the Rain water harvesting

Remarks:- The said «:m,i*z stion received from DIB
vide lefter Dt 0771172023 was placed before
DLAC in previous mwzmgg neld on 28/12/2023,
the commiltee opingd that D38 shall inspect the
premises again and easure that Rain waler
Harvesting Structure exist no other pipeling fromy
other source exists in the Raln Water Harvesting
Strutture, After submitting the inspection report
of the DIB matter may be considered in the next
measting,

£ draft Minute of the Meeting is prepared and placed for approval.

Submitted please.
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